| INCOME TAX APPELLATE TRIBUNAL, JAIPUR

REVISED CAUSE LIST OF B BENCH FOR 10-AUGUST-2026 (MONDAY)
——

‘ BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER ‘
‘ AND HON'BLE PRAKASH, ACCOUNTANT MEMBER |

IN COURT ROOM 2

MODE HYBRID/PHYSICAL (CISCO WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692 |
Srl Appeal Number Af;Z':: Assessee Name Counsel
B Sh. Tanuj Jain,
1 | ITA 663/1PR/2025 2017 | [D] CHANDRA PRAKASH AGARWAL Adv. (through
R T ol T T N ool b ST V.C)
Sh. Tanuj Jam
2 | ITA 667/JPR/2025 | 2016-17 | [A] CHANDRA PRAKASH AGARWAL , JAIPUR Adv. (through
' R VG
Sh. Tanuj Jam
3 | ITA 668/JPR/2025 | 2017-18 | [A] CHANDRA PRAKASH AGARWAL , JAIPUR Adv. (through
B e S B T L B . ) Vv.C.) |
| ,Sh Tanuj Jam ‘
‘ 4 ‘ ITA 684/IPR/2025 | 2015-16 [A] CHANDRA PRAKASH AGARWAL , JAIPUR Adv. (through
Ll ' | V.C.)
| 1 Sh. Saurabh
5 |ITA 1209/IPR/2025| 2010-11 | [A] RAJENDRA KUMAR GARG Garg, Son of
|| _ Assessee
] 6 ITA 1589/JPR/2025| 2012-13 | [A] CHAITANYA GEMS PVT. LTD.
| 7 |ITA 1278/IPR/2025 | 2022-23 | [D] STARRAYS TRADING PRIVATE LIMITED S;ﬁafgéc\:aa?a
8| CO2/IPR/2026 | 2022-23 | [A ] STARRAYS TRADING PRIVATE LIMITED |
9 ITA 1573/JPR/2025 22%1101— [A] NITIN KOTAWALA L/H MEGHA KOTAWALA
| 10 |ITA 1579/JPR/2025| 2018-19 | [D] HEM SECURITIES LIMITED
11 |ITA 1581/JPR/2025: 2017-18 | [A] M/S PINKCITY INFRACON PVT. LTD.
12 I\ITA 1586/IPR/2025 | 2017-18 L{I[F?J%I%]EPD/IER ZILA DUGDH UTPADAK SAHKARI SANGH ‘ |
| I}

| & |
F" /),Ass;stant Regfstra)
06-Aug-2026




| INCOME TAX APPELLATE TRIBUNAL, JAIPUR '

| F}__E_\Q_S_E_Q_CAUSE LIST OF B BENCH FOR 11-AUGUST-2026 (TUESDAY) '

| BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
‘ AND HON'BLE PRAKASH, ACCOUNTANT MEMBER
| IN COURT ROOM 2

|
‘ MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692 i

'_ I

iS—rl\f\ppeal Number Aii'::' Assessee Name | cuunselJ
| Sh. C. M. Agrawal \

1 {mT(TP)A 1/JPR/2026L2022-23 [A] WONDER CEMENT LIMITED | FCA and Sh. Sanjay |
- TR RN, I s kumag TP

2 |lIT4A_ E?Z/ﬂv\/zoch 2019-20 | [A] ARVIND KUMAR CSE éﬁf{!ﬁrﬁa&)l

T T[A] SHRI DIGAMBAR JAIN SUDHASAGAR SHIKSHAN Sh. Devang |

|
| 3 lm\ 107/3PR/2025 % 200526 |G\ oTrAN

7 R Garglgya Adv. ‘
‘ ITA 1691/JPR/2025| 2013-14 ‘| A] SANJAY AGAR\NAL

. SH. Shreeka nt |
. poddar,ca |
T

{ |
| IITA 1693/JDR/202512016 17\[A SANJAY AGARWAL | SH.Shesleml

S

poddar,ca |
| 6 | ITA 183/IPR/2026 \ 2016-17 | [D] RAJ KUMAR AGARWAL Sh-Rohan Sogan |
T? | ITA 184/JPR/2026 | 2014-15 ‘ (D] RAJ KUMAR AGARWAL s RO'“?:?\SOQB”" |
‘h—- | Sh. Ritesh S. ]
| 8 | ITA 197/1PR/2026 | 2012-13 ‘ [A] VIPUL GUPTA HUF | Shekhawat, Adv. |

(through VC) |

—— i i
9 | ITA 503/IPR/2026 | 2019-20 | [A] WHIZTEL INFRASOLUTIONS PRIVATE LIMITED

]
HO | ITA 507/JPR/2026 | 2026-27 | [ A] VIKAS SEWA SANSTHAN ]
]

}_11 } ITA 530/JPR/2026 | 2023 24 { [A] RAKESH KUMAR KEJRIWAL : \

| |
‘ 12 ‘ ITA 537/JPR/2026 ‘ 2014 15 ‘ A} UNIVERSITY OF KOTA

ALY | |
13| ITA 538/JPR/2026 | 2018 iy | [A] UNIVERSITY OF KOTA

m i |
14 | ITA 541/IPR/2026 | 2016 17 | [A] UNIVERSITY OF KOTA = |

[ T | "A] RAJ SHREE PULP AND BOARD MILLS PRIVATE | |
L15 ITA 548/JPR/2026 | 2020-21 | yyrrep |
| 2021- |

16 ITA 598/1PR/2026 | SIDDHARTH JAIN

2022 | IALS B
| 17 { ITA 623/JPR/2026 { 2013 14 | 11 [A] OM PRAKASH LH OF LATE SHRI RAM NARAIN e , '1

B | ITA 637/JPR/2026 | 2017-18 \ A] RAJASTHAN SAHKARI VITT AND VIKAS 'NIGAM ‘ |
f LIMITED ! |
\

| o
|

Fo - Assistant Registrar
| @’/ 06-Aug- -2026




REVISED CAUSE LIST OF B BENCH FOR 12-AUGUST-2026 (WEDNESDAY) .
M e

INCOME TAX APPELLATE TRIBUNAL, JAIPUR

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE PRAKASH, ACCOUNTANT MEMBER

IN COURT ROOM 2

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692 |

Srl | Appeal Number A$Z':rt' Assessee Name Counsel
o ' Sh. Shafi Mohammad
£ | ITA 836/JPR/2025 | 2018-19 | [A] SWAMI KESHWANAND SIKSHAN SANSTHAN Chouhan, Adv.
(through V.C.)
Sh. Shafi Mohammad
2 | ITA 848/IPR/2025 | 2018-19 | [A] S.K.N. SIKSHAN SANSTHAN Chouhan, Adv.
i 7 ' (through V.C.) ‘
3 | ITA 1408/JPR/2025 | 2015-16 | [A] BRETT ENTERPRISES PRIVATE LIMITED None
| 4 ITA 1570/IPR/2025 | 2025-26 | [A] PCJAIN CHARITABLE FOUNDATION S RalbEe Mathury |
5 | ITA 1678/JPR/2025 | 2019-20 | [A] S. S. DIAM PRIVATE LIMITED Sh. S.L. Poddar, Adv. |
Sh. Anoop Bhatia, CA |
6 | ITA 1792/JPR/2025 | 2015-16 | [A] MITHLESH SHARMA and Ms Apeksha |
‘ Kalra, Adv. ‘
| e [ e e R A - - T e - |
|7 | A 105/JPR/2026 appiican| A ]RADHA GOVIND DHAM None |
& | 1A 108/R/2026 oo | [A] RADHA GOVIND DHAM None |
. |[AJLT. SH. PRADEEP KUMAR JAIN THROUGH SUNITAJAIN | SHRI HARSHIT |
9| A 191/JPR/2026 | 2020-21 | i ey it
10 | ITA 600/PR/2026 | 2026-27 | [A] SAMYAK GYAN PRACHAR PRASAR TRUST |
|5 i |
11| ITA 609/IPR/2026 22%2267 [A] SAMYAK GYAN PRACHAR PRASAR TRUST |
| [A] SHRI RAMKRISHNA AYURVEDIK AUSHDHALAYA '
12 | ITA 672/IPR/2026 | 2026-27 |5h avt o T1iT TRUST |
| TA] SHRI RAMKRISHNA AYURVEDIK AUSHDAHALAYA |
13 | ITA 673/IPR/2026 | 2026-27 |50 s ot TRUST |
| [A] SHRI SHANKHEWAR PARASHVANATH JAIN
14| ITA 699/IPR/2026 | 2026-27 g\ ETAMBER MANDIR SANSTHAN, BHILWARA |
' | [A] SOMDUTT DEEDWANIA CHARITABLE SANSTHAN,
15 | ITA 700/JPR/2026 | 2026-27 Igpi1i yaRA ) i
16 | TTA 746/JPR/2026 | NA | [A] SATYA EDUCATINAL TRUST |
16 | ITA 746/JPR/2026 | N SN (S
17| TTA 762/IPR/2026 | 2025-26 | [A] NALANDA FOUNDATION MARUDHARA ‘;
|17 | JPR/2026 | 2025- TION ARA A T
18 | ITA 767/JPR/2026 | 2025-26 | [A] NALANDA FOUNDATION MARUDHARA |
19| ITA 774/JPR/2026 | 2024-25 | [A] SHREE SURABHI GOSEVASHRAM SAMITI VADVAJ B l
20| MA41/PR/2025 | 2015-16 | [A] KASANA SANITATION PVT LTD B
21| MA 68/JPR/2025 | 2023-24 | [A] SHRI DEV NARAYAN MANDIR TRUSTIODHPURIYA | |
|

@WAssrstant Reg.rstrar

R 06-Aug-2026

[r = =



ol INCOME TAX APPELLATE TRIBUNAL, JAIPUR ﬁi

i REVISED CAUSE LIST OF B BENCH FOR 13-AUGUST-2026 (THURSDAY) |

\ BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER i
‘ AND HON'BLE PRAKASH, ACCOUNTANT MEMBER

‘- IN COURT ROOM 2 ‘

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692 |

| srl | Appeal Number | A$Z':rt' Assessee Name Counsel
G o e ol 5 s e 3 0 R RARRB SR i e

| - i Sh. Mukesh Soni,
1] 5297PR12025 | 2019-20 | [A] PIYUSH MAHESHWARI " Adv.and Sh. |
i S el ) LN SRR ' Sapan jain, Adv. |
el ITA Sh. Manmohan |
2| 1733/3PR/2025 | 2025-26 {'Al LOK DHUNI_FOHT)ATION | vahipal,CA |
' ITA : |
\_ 377\ \3620PR/2025 | 2_021 22_\ (D PARSA KENTE COLLIERIES LTD. None |
ITA 1 " Sh. Manmohan |

| 4 \ 1734/JPR/2025 :772025 26 \_[A] LOK DHUNI FOUNDATION | Mahipal, CA |
5 |ITA 782/3PR/2026| 2026-27 | A A] VARDHMAN STHANAKVAST JAIN SHRAVAK SANGH \ =
| 6 |ITA 785/PR/2026 2017-18 |[D] SATISH AGARWAL(HUF) L
7 |[TA 775/1PR/2026 2019-20 | [A] TARUN ALLOYS LTD _ _ﬂ SRy
‘g |ITAB07/0PR/2026  NA | [A) SHRINAKODAF PARSHV BHAIRAVDHAMTRUST | |
[TA827/JPR/2026 NA | [A] SHRINAKODA PARSHV BHAIRAV DHAM TRUST ‘ |

| 5 = — = e — = ’*7——i
| 10 MTA 815/JPR/2026| 202206272%1[;\1 SAMAJIK ANVESHAN EVAM SHODH SANSTHA | |
(11 |TA 799/JPR/2026 2013-14 | [A] YOGENDER KUMAR KHANDELWAL '| |
|
|12 | MA 263PR/2021 | 201415 [A] SHRT VISHNU KUMAR JOSHI Il 1o bl
N O . | SHRI ROHAN |
13 | MA 17/3PR/2023 | 2020-21 | D] DANISH PRIVATE LIMITED |

LJ_ (0] | SOGANI, C.A. |
| 14 MA 17/JPR/2024 | 2014-15 | [D] SATYA NARAIN PARWAL I‘ SSQE:i il ‘|
| e | SHRI TARUN |
15| maszomwans | 01920 [DISHREE RS | Ao

| |

|
| e e
(@7 Assistant Registrar

| 9 06-Aug-2026




i .

‘ INCOME TAX APPELLATE TRIBUNAL, JAIPUR

| REVISED CAUSE LIST OF B BENCH FOR 14-AUGUST-2026 (FRIDAY)

‘ BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE PRAKASH, ACCOUNTANT MEMBER

IN COURT ROOM 2

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26410021382 AND PASSWORD 3692

I
srl Appeal Number | Assmt. Year Assessee Name \ Counsel

1| MA47/JPR/2024 | 2018-19 | [A] RK.ELECTRICALS | Nore

| G |

[ to N-Assistant Registrar
B 00-Aug-2026

S FOE T ]




